Reserve Bank of India

Statement 18 : Grantsfrom the Centre

(Rs.crore)
States 2002-03 2003-04 2004-05
(Accounts) (Revised Estimates) (Budget Estimates)
1 2 3 4
1 Andhra Pradesh 2,540.1 4,096.6 4,858.2
(-23.9) (61.3) (18.6)
2 Arunachal Pradesh 873.1 1,080.4 980.7
(-2.2) (23.8) (-9.2)
3 Assam 2,351.5 4,578.0 4,363.2
(8.4) (94.7) (-4.7)
4 Bihar 1,757.1 2,184.7 2,844.3
(40.9) (24.3) (30.2)
5 Chhattisgarh 783.4 1,242.0 1,164.7
(61.7) (58.5) (-6.2)
6 Goa 77.0 775 106.0
(29.9) (0.6) (36.8)
7 Gujarat 2,995.9 1,585.1 1,972.0
(101.0) (-47.2) (24.4)
8 Haryana 542.9 7474 819.9
(5.8) (37.7) 9.7)
9 Himachal Pradesh 2,248.1 2,2115 2,258.2
(-13) (-16) 21
10 Jammu and Kashmir 5,046.0 6,174.6 5,974.7
1.5) (22.4) (-32)
11 Jharkhand 1,862.4 1,864.8 1,205.1
(113.7) 0.1 (-35.4)
12 Karnataka 1,665.2 2,099.3 2,305.6
(-4.9) (26.1) (9.8)
13 Keraa 938.4 1,241.8 14128
(-3.8) (32.3) (13.8)
14 Madhya Pradesh 1,861.6 2,317.8 2,481.5
(24.8) (24.5) (7.1
15 Maharashtra 1,506.2 4,273.9 3,310.9
(-10.4) (183.8) (-22.5)
16 Manipur 1,018.2 1,233.6 1,080.2
(6.6) (21.2) (-12.4)
17 Meghalaya 875.2 1,166.3 1,130.3
(20.2) (33.3) (-3
18 Mizoram 846.4 1,075.2 790.2
(11.4) (27.0) (-26.5)
19 Nagaland 1,194.9 1,586.6 1,646.3
(-6.0) (32.8) (3.8)
20 Orissa 1,800.2 2,369.9 2,568.8
(45.1) (31.6) (8.4
21 Punjab 675.6 1,596.4 1617.1
(25.7) (136.3) .3
22 Rajasthan 2,196.4 2,701.5 2,589.8
(5.0) (23.0) (-4.1)
23 Sikkim 582.0 659.6 749.3
(13.3) (13.3) (13.6)
24 Tamil Nadu 1,586.8 1,661.9 1,743.9
(14.9) (47) (4.9)
25 Tripura 1,3485 1,628.3 1,680.2
(-2.2) (20.7) 3.2
26 Uttaranchal 1,450.3 2,075.2 2,395.1
(9.5 (43.1) (15.4)
27 Uttar Pradesh 2,309.0 4,690.7 4,324.8
(-29.8) (103.1) (-7.8)
28 West Bengal 2,238.0 2,157.8 2,263.2
(-23.8) (-36) (4.9
29 NCT Delhi 512.2 505.5 539.0
(6.5) (-1.3) (6.6)
All States 45,682.5 60,883.9 61,176.0
(6.0) (33.3) (0.5)

Notes : 1. Figuresin brackets represent percentage variation over the previous year.
2. Figuresfor Bihar, Jammu and Kashmir and Jharkhand for the year 2002-03 (Accounts) relate to Revised Estimates.
Source: Budget Documents of State Governments.
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